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Allotment of Sugar to Gujarat

1625, SHRI D. R. PARMAR : Will
the Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) the quotas of Sugar being alloted to
the State of Gujarat since Augu-t, 1968 on-
wards ;

(b) whether the quota alloted for each
manth was supplied and lifted by the State
Gavernment regularly ; and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) A statement showing
month-wise the quota of levy sugar allotted
10 Gujarat since August, 1968, is laid on

the-Table of the House, [Placed in Library.
see No, LT—1457/69]
(b) Yes, Sir. Almost the entire quotas

allatted were lifted by the State nominees
regularly.

(c) Does not arise.

Risk Insurance for Journalists

1626. SHRI MUHAMMED SHERIFF :
Will the Minister of LABOUR AND REHA-
BILITATION be pleased to state :

(a) whether the Indian Federation of
Working Journalists has urged Government
to make it obligatory for newspaper manage-
ments to institute risk insurance for journal-
ists on duty ;

(b) if so, whether the workmen’s
Compensation Act will be suitably amended
to incorporate the risk ; and

() - if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD): (a) Yes.

(b) and (c). The Working Journalists
red not covered by the Workmen’s Compen-
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sation Act, 1923 and there is no proposal
under Government’s consideration at present
to amend the Act so as to cover them.

Arrears of Telephone Revenue

1627. SHRI D. N. PATODIA :

SARI Y. A. PRASAD :

SHRI HUKAM CHAND
KACHWALI :

SHRI R, R. SINGH DEO ;

SHRI D. B. RAJU :

Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) the total amount of telephone reve-
nue which is lying in arrears in the country,
State-wise ;

(b) the period for which this amount
has been lying outstanding ;

(c) the share of Central Government
offices out of this amount ; and

(d) what steps have been taken against
the defaulters ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRT' SHER SINGH) : (a) Rs. 596.27
lakhs as om 1-3-69 for bills issued upto
30-11-68. A statement showing the break
up of this amount according to P & T
Circles/Districts is placed on the Table of
the House, [Placed in Library. See. No,
LT—1458/69.]

(b) For varying periods from three
months to about 14 years. A statement
showing the outstanding relating to each
year since 1955-56 is placed on the Table
of the House. [Placed in Library. See. No.
LT—1458/69.]

(¢) Rs. 1.98 crores approximately.

(d) Steps, such as, disconnection of
telephones, personal contact with subscri-
bers, and finally legel action, where neces-
sary, are taken with a view to effecting
recovery.

Rise in Price of Cotton

1628. SHRI D. N. PATODIA : Will
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the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether the prices of cotton in
India have been rising steadily ;

(b) whether the East Africa Cotton
Association have prepared a crash pro-
gramme for stepping up cotton output for
the consideration of Government ;

(c) whether it has also been suggested
that the import of cotton to be rosorted to
in order to bring down the prices of cotton
in India ; and

(d) if so, what are the details of the
crash programme and what steps have been
taken to keep the rise in prices under
check ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION  (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir. But from a
broader perspective, the rise in cotton prices
is in line with the phenomenon of the gene-
ral rise in commodity prices.

(b) No, Sir.

(c) Yes, Sir.

{d) No details of crash programme pre-
pared by East African Cotion Association
are available. To check the rise in prices
of cotton, besides the import of cotton the

following measures, have been taken during
1969.

(i) The credit levels jn case of cotton
traders were reduced with effect from
3rd May, 1969.

(ii) Stock levels were reduced by one
month with effect from 18th June,
1969.
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